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CATEG oRY-WtSE THLY STATEM OF CASES FOR IHE IL1ONTH OF NOVEIVIB ER,2019

K]NO OF CASES
PREVIOI,,IS

BALANCE
INSTITI]TION DISPOSAL LOSiNG

NCESB TOTAL TOTALMAIN CASES
qryllEqEr

1 C]VIL F]RST APPEAL 11406 0 109 114 0 0 17 17 11503
2 C IVIL SECOND APPEAL 5213 0 0 55 55 0 0 35 35 5233
3 EXECUTION FIRST APPEAL 71 0 0 0 0 0 0 0 11

EXECUTION SECOND APPEAL 18 0 0 2 2 0 0 0 0 20
5 CVLI\IISC.APPEAL 0 49 506 0 24 30937

C V]L REV S]ON 0 0 18 T8 0 0 I 9 622
.]VIL REViEW ! I 13 2'i l2 1' 3T

8 NCOIVE TAX REFERENCE 0 0 0 0 0 0
s OTHER IAX REFERENCF 0 0 0 0 0 7 0 T 148

TO TAX CASES 0 0 0 0 0 0 0 0 c
1l CUSTOIT4 APPEAL 10 0 0 0 0 C 0 10
12 NCOi/]E TAX APPEAI 24A 0 T5 0 5 0 5 25A
13 WEALTH TAX APPEAL 0 0 0 0 0 3 0 0
14 SALES TAX REVISON 982 0 0 0 0 0 0 994
15 TESTAMENTARY CASES 0 0 0 0 0 0 0 0 0 0
T6 CO[4PANY PETITION 0 0 0 0 0 0 0 3 12
1T cot4 PANY EXECUTION PET]TION 1 0 0 0 0 0 0 0 0 1
18 COI,4PANY APPEAL I 0 0 0 0 0 0 0
19 CO[,1PANY APPLICATION 141 0 0 1 0 0 2 2 l4!
20 COI,IPANY SU T I 0 0 1 1 C 0 0 a
21 COIVPANY LIOUIDN CASES 0 0 0 0 0 0 2 2 66
22 ELECT]ON PET T ON 0 0 0 0 0 0 0 0
23 SPECIAL APPEAL (C VIL) 0 1 0 1 0 1 0 38
24 SPECIAL APPEAL (WRITS) 0 62 0 62 0 73 0 73 1792
25 C VIL CONTEI,,lPI 3744 0 91 116 0 13 22 35 3185
26 C]VIL WRITS 7139I 3 0 97 2127 2224 0 33 1126 1159 77978
21 RECRII\,4INATION PETIT ON 0 0 0 0 0 0 0 0 0 ,1
2e CROSS OEJECTION a -rl l 1 1 616
29 CIVIL REFERENCE 0 0 0 0 0 0 0 0 a

TOTAL (A) 0 264 2894 3158 0 168
CRIIIINAL SIDE:-

1 [4URDER REFERENCE 3 0 0 0 0 0 0 0 0
CRI[,] NAL APPEAL 22992 0 0 11 75 85 23249
CR lvl NAL REVIS ON 0 0 222 222 0 0 74 74 14725
CR I,I NAL IV] SC PETITION

1U/S 482 CR P C )
0 0 715 0 0 234 230 12426

CR]IUINAL i,I]SC BA L
u/s 438 & 439 CR P C

0 0 1571 1577 0 0 1335 1357

CRII\,1INAL CONTEI\,1PT 0 0 0 C 0 0 0 0 17
CRII\,1INAL REFERENCE 0 0 0 C 0 0 0
HABEAS CORPUS 0 29 0 29 0 0 25
CRIIvIINAL LEAVE TO APPEAL 951 0 4 t2 76 0 6
CRIful NAL WR]TS 91 0 29 42 11
TOTAL B) 48684 0
TOTAL (A+B) 142014 0 5834 6211 0 3286
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IN THE H H COURT OF.II TURE FOR RAJAS AT JAIPUR BEN H, JAIPUR
CATEGORY. E IVIONTHLY STATEMENT OF CASES FOR THE IV]ONTH OF N OVEII1BER,2019

s.No KINO OF CASES
PREVIOUS

BALANCE TOTAL DB SB
CLOSING

BALANCE
MISC. CASES::.
9B!rilu4lgqEi

1 CRIIVINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)

1 BAIL IN CRII!4INAL APPEA. 4618 52 204 256 0 16 163 179 469s
2 BAIL & STAY IN CRL REV S ON 3379 0 0 176 176 54 3501
3 BAIL & STAY IN CRL MISC PFT 580 0 0 167 161 10734

BAIL&SIAY IN CRL,TRAN PET & CRL 31 787
5 BAIL & STAY N CRL CONT.PET
6 BAIL&STAY NCRLIA 0

CR M NAL I,,I SC APPL CATION
iAris ng oler C tu]a n Cases) 0 46 46 0 3 19 22

TOTAL (c) 19652 0 't 037 1089 0 '19 433 452 20289

2 CRIITT] NAL TRANSFER 6B 0 0 7 0 0 8 61
3 STAY IN HABEAS CORPUS 5 0 2 0 2 0 0 0 0

TOTAL (D) 73 0 7 9 0 0 I I 74
TOTAL (c+o) 54 1044 1098 0 1S 441 450 20363
TOTAL (A+B+C+D) 2017 41 0 43',l 6878 7309 0 256 3490 3746 205304
CIVIL SIDE:.
CIVIL INTER.CASES:-

1 STAYINI T APPEAL 36 0 0 0 0 0 0 0 0 36
2 STAY IN W.T. APPEAL / CUSTA 0 0 0 0 0 0 ! 0 a
3 STAY IN O. T, REFERENCE 136 0 0 0 0 0 4 0

STAY IN S T REV SION 846 0 0 6 6 0 0 0 0 852
STAY IN CIVIL IST APPEAL 2972 0 3 101 104 0 0 12 12 3064

6 STAY IN CIVIL 2ND APPEAL 2116 0 0 51 51 0 0 23 23 2144
STAY IN EXE FIRSTAPPEA. 71 0 0 0 0 0 0 0 0 71

I STAY IN EXE 2ND APPEAL 16 0 0 2 2 0 0 0 0 18
s STAYINC M APPEAL 7949 0 26 fta 166 0 6 2A 34
10 STAY ]N CIVIL REVISION 521 0 0 5 5
11 STAY IN CIVIL CONTEMPT 17 11
12 STAY N SPL APPEAL (CIVIL) 21 1 0 1

13 STAY IN CIVIL TRANS APPLN 221 0 0 17 17 0 0 11 11
STAY IN CO]\,lPANY CASES 0 0 0 0 14

15 STAY IN SPL, APPEAL (WRIT) 1227 0 56 0 56 0 63 0 63 1224
16 STAY IN WRT PETIT ON 37589 0 16 922 938 38594

TOTAL (E) 5377',l 2214 2363 0 90 1001 ',091 55043

2 CIV]L IITIiSC. APPLICAT]ON 4921 c 52 35 0 23 6.1 .49S1

C]V]L IIISC. CASE U/S,s c 0 42 !9
EXE |r'] SC APPLICAT ON 0 0 0 0 0 0 0 C 0
LEAVE TO APPEAL TO S C 0 0 0 0

6 CIVIL TRANS APPLICATION 239 0 0 2A 2A
TOTAL (F) 353
TOTAL (E+F) 67257
TOTAL (C+D+E+F) 86982 0 314 36'l I '1576 1750 89157
GRAND TOTAL (A TO F) 691 5036 27 409A
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